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%pplementary AdditionalCounter Affidavit filed on behalf of
Respondent no. 5(i.e. SEIAA, Bihar)
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Abhay Kumar s/o Late Sheodayal Sharma aged about 50 years old,

nis affidavit apart rrom sy othisg
eaf iy v

amnp,L: .

I
by occupation — Government Service, presently posted as Member

..

3

Secretary of the State Environment Impact Assessment Authority,
(SEIAA) Bihar working for gain at the “Beltron Bhawan”, 27d Floor,
Shastri Nagar, Bailey Road, Patna, Bihar- 800023, do hereby solemnly

affirm and state as followed: sas
-~

at 1 have made myself acquainted with the facts and

umstances of the Original Application filed by the applicant

>
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and I have thoroughly gone through all the documents pertaining
to the subject matter of this instant case and I am competent to

file the instant Affidavit before this Hon’ble Tribunal.

2. That under the order dated 29.05.2025 this Hon’ble Tribunal
directed SEIAA, Bihar to give a categorical reply on the issue as to

whether JCB is permissible machine for excavation or not.

3. That in compliance therewith it is stated and submitted that use of
manual/semi mechanized method comprising use of crawler
mounted JCB/excavator backhoe (bucket capacity varying between
0.42 m3 to 1.2 m3 depending upon the quantity of sand reserves)
for primary excavation/winning and loading of sand and JCB load
of secondary loading of sand on the river banks is permissible in
the present project as the same is part of the approved mining plan
and environment impact assessment study report which were
taken into consideration during appraisal of the projects of the
three project proponents relating to Sone River, Aurangabad,
Bihar. However, preference is to be given to manual method of

mining as per the environmental clearance conditions.

_p—

4. That in this case, the project proponents relating to three sand
mining projects [Aurangabad Sone -04, 09 and 21, River Sone,
District Aurangabad, State Bihar] had submitted their duly approved
mining plan signed and issued by the Mines and Geology

Department, Government of Bihar, Patna.

In the mining plan chapter - 5 under clause 5.1 (Mining

i methodology) the mining plan was approved with use of

(o




primary excavation/winning and loading of sand and JCB load of

secondary loading of sand on the river banks. Trucks or tippers of

12 metric tonne capacity and requisite manpower shall be put to use

to support the operating machinery.

The copies of Mining plans (in part) for Sone river, Aurangabad

ghat no 04, Sone river, Aurangabad ghat no 09, and Sone river,

Aurangabad ghat no 21 are annexed herewith and marked with
Letter- R-3/ AA, AB and AC respectively

e 7

The answering respondent states that even in the final EIA/EMP
Reports relating to these three-sand mining ghats, the mining
plans as approved have been reiterated and thus the appraisal was
done by SEAC in view of the EIA Study report and use of semi
mechanized method was permitted with preference to manual

mining. Accordingly, ECs were issued with preference to manual

e

—

mining related condition. P

The copies of final EIA/EMP Report(in part) for Sone river,
Aurangabad ghat no 04, Sone river, Aurangabad ghat no 09,
and Sone river, Aurangabad ghat no 21 are annexed herewith

and marked with Letter- R-3/ AD, AE and AF respectively

That I have thoroughly gone through the contents of this counter
affidavit and I have fully understood the same I am competent to
file and sign the instant Affidavit before this Hon’ble Tribunal.

-

I state that the statements contained in Paragraphs no. 1 and 2

- \}%’r true to my personal knowledge, whereas those made in

/
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O '\“ \,P‘\' Pagigraphs 3 to 6are true to the best of my knowledge and belief
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and the rest are my humble submissions before this Hon’ble

Court.

Abh ”‘#_ Kun~ar™
DEPONENT .~
Prepared in my office.

Identified by me

W

Advocate.

VERIFICATION

Verifi_ed at Patna, Bihar by the deponent above named on this the
géi%day of June, 2025, and say that the contents of this affidavit made
in paragraph nos. 1 to 2 are true to my knowledge, those made in
paragraph no. 3 to 6 are information derived from records which I verily
believe to be true and the rest are my respectful submissions before this
Hon’ble Tribunal.

g Ab‘f\v‘-:’_ Ky

Deponenit

Identified by me
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Annexure R-3/ AA

Mining Plan incuding Progressive Mine Closure Plan of Aurangabad Sone
-04 on River Sone; District, Aurangabad, State - Bihar of Area 86.85
Hectare.

CHAPTIR-5
5.1 Mining methodology:

o The mining for the entire stretch of proposed sand ghats of river Sone
which have been referred to in Table no.3 and subsequent paragraphs
in the report shall be performed using Manual/Semi Mechanized
Method comprising use of crawler mounted JCB / excavator back hoe
{(bucket capacity varying between 0.42 m3to 1.2 m3 depending upon the
quantity of sand reserves ) for primary excavation/winning and loading
of sand , and JCB loader for secondary loading of sand on the river
banks. Trucks or tippers of 12 metric tonne capacity and requisite
manpower shall be put to use to support the operating machinery.

o The lessee shall erect boundary pillars at regular intervals (mot
exceeding 20 m in any case) at the boundary of the lease hold area. The
said boundary pillars should be made of reinforced concrete pillars of
dimension of minimum one square feet and height of 1.5 m, 1/3rd of
which shall be erected below the ground. The part of the pillars above
the ground shall be painted in white and black color so as to render it
distinctly visible alternately (in Zebra Style) so as to render it distinctly
visible. The distance of 7.5 m shall be further marked from the lease
boundary and this zone constituting the “safety zone’ shall be identified.
Pillaring will be done every yeur after mousoon retreats.

o The excavated sand shall be sieved at pit head to remove the silt load
washed in. It shall be used in making river bank emmbankment to raise
the bank height. This shall prevent flooding of adjoining areas.

o The sand only fraction shall be loaded primarily at the pit head and
unloaded at the secondary loading point/location on the river bank.

o At the secondary loading point requisite no of JCB loaders shall be
deployed as given in Table to follow. The secondary loading operations
shall be day and night in order to meet the demands.

o No mining activities shall be undertaken within this ‘safety zone’. This
shall be in accordance of Metalliferous Mines Regulations 1961 (MMR-
1961) vide Chapter-XI sr.no. 111 and section 3[(2)].

o The sand shall be mined out in successive vertical benches/slives from
top of ground surface or sand swface downwards, and  shall be each of
1.0 meter thick.

o At o point of time the vertivel mine face shall be more than 1.0 w high.

Further, the width of the bench shall be minimura 1.5 m in width in

17
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Mining Plan mcludmg Progressive Mine Closure Plan of Aurangabad Sone
-04 on River Sone; District, Aurangabad, State - Bihar of Area 86.85
Hectare,

horizontal plane in accordance with the MMR-1961 (And amended
thereof) sub rules. This shall prevent development of mine face more
than 1.0 m high which may be cause of concern from the safety aspects.
This is important to prevent machine operators/ workers from falling
into the pit while working near the machinery.

o The mining operations shall be performed between sunrise to sun set
hours.

o ‘The use of semi mechanized imining shall require use of electricity to
illuminate the working area and accordingly electricity shall be tapped
after grant of due approval/ permission from competent authorities
concerned

5.2 Year wise production details: - Give details as per project.
Sand mining will be carried out about 240 days in a year and confined in the day
light only. Per day productions are thus estimated based on 10 hours of operation
only. Detail estination based on the first year’s production which is maximum

has been tabulated in table no. 5.1.

Tuable WNo. 5.1: Calendar Plan for Excavation.

Serinl Year | Production in Cam |
Year-1 o 2480844
'Year-2 2042478865
Year-s . 2042478865
Year-4 1 " 2042478.865

Year-5 | 2042478865 |
Total | 106509759.46

In five years of lease period, total production will be 10.65 Million cum.

The considering density of 1.8, the total production comes to 19.7 Million

ton.

As per bench slope configuration, total mineable reserve is calculated as

2480844 cum but as per EM3GM Guideline, the mineable reserve will be

restricted to 1563300 cum. The caleulation and five year plan has been
rnished below:

18
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Mining Plan inchuding Progressive Mine Closure Plan af Aurangabad Sone
-04 on River Sone; District, Aurangubad, State - Bihar of Area 86.85

Hectare. e |
" Mining | Maximun | Geological Replenishable | Mineable
VArea(ha) Depth(m) Reserve(cum) | reserve(cum) | Reserve(cum) |
8685 3 2605500 214510815 1563300 ?

| Serial Year ___ Productionin Cam |
 Year-1. o 15673300
| Year-2 . 1563300 .
Year-3 11563300 |
Year-4 | w63go0
Year-s . 1563?55’_«___ o
Total | 73133

u five years of lease period, total production will be 7.81 Million cum.
Considering deusity of 1.8, the total production comes to 14.058 Million
ton.

It has been envisaged to deploy JCB/ Excavator of excavatiou of sand
while tippers of 12 tons will be deployed for transportation of sand from
river bed to nearby stacking ares at distance of 5 km from the project site.
Estimated numbers of equipment along with their fuel consumption are

given below in tables.
= o o — L : o |
Capacity J Fuel . |
%ﬂ;“ , Iﬁf{i a{g:i‘:lzf (Cum) Max. Nos. | Consumptions Cong;ngg tion
b vy Ton (m I’ar Hour) (Mtersy;
"1 | JCB/Shovel | 120 | 5 1 TTag T 360
2 | Trucks Tippers 12 28 70 1960
Water ;
8 | sprinMles %4 . S A RSO
4 | Light vehicles | -4 3 120
.5 Tractor | 4 5. .25 375
_e — . TorAL . 293%-
. - 19
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Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone

-04 on River Sone; District, Aurangabad, State - Bihar of Area 86.85
Hectare, _ o
T NoTof S T
Category  shift 4.‘1’?_%1‘???‘3’”' Manpower _
Transport = |
| Manager  * o WL
___ Supervisor _ 1 10% 3
. Time Office X 0% L 3. ...
Others X — Lo.25
.. Operators i 10% 60
L 1. TOTAL L. .99

Lok » 20
:ﬁ\m’ mi}_;MJ;dEi Put. Lid.
: teg;ﬁ”@iﬁg@ & MPRA LA b Valid up to 11 March, 2024
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Annexure R-3/ AB
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Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone
- 09 on River Sone; District, Aurangabad, State - Bihar of Area 94.88
Hectare.

CHAPTER-5
-4 Mining methodology:

o The mining for the entire stretch of proposed sand ghats of river Sone
which have been referred to in Table no.3 and subsequent paragraphs in
the report shall be performed using Manual/Semi Mechanized Method
comprising use of crawler mounted JCB / excavator back hoe (bucket
capacity varying between 0.42 m3to 1.2 m3 depending upon the quantity
.of sand reserves) for primary excavation/winning and loading of sand,
and JCB loader for secondary loading of sand on the river banks. Trucks
or tippers of 12 metric tonne capacity and requisite manpower shall be
put touse to support the operating machinery.

o The lessee shall erect boundary pillars at regular intervals (mot
exceeding 20 m in any case) at the boundary of the lease hold area. The
said boundary pillars should be made of reinforced concrete pillars of
dimension of minimum one square feet and height of 1.5 m, 1/3rd of
which shall be erected below the ground. The part of the pillars above
the ground shall be painted in white and black color so as to render it
distinctly visible alternately (in Zebra Style) so as to render it distinctly
visible. The distance of 7.5 m shall be further marked from the lease
boundary and this zone constituting the ‘safety zone’ shall be identified.
Pillaring will be done every year after monsoon retreats.

o The e.tcavated sand shall be sieved at pit head to remov the silt load
washed in. It shall be used in making river bank embankment to raise
+he bank height. This shall prevent flooding of adjoi.ing areas.

o The sand only fraction shall be loaded primarily at the pit head and
unloaded at the secondary loading point/}ocation on the river bank.

o At the secondary loading point requisitz, no of JCB loaders shall be
deployed as given in Table to follow. The secondary loading operations
shall be day and night in order to meet the demands.

o No mining activities shall be undertaken within this ‘safety zone’. This
shall be in accordance of Metalliferous Mines Regulations 1961 (MMR-
1961) vide Chapter-XI sr.no. 111 and section 3[(2)]. A

o The sand shall be mined out in successive vertical benches/slices from

- 9“ f§:~g top of ground surface or sand surface downwards, and shall be each of

oL \P- 1.0 meter thick.
¥ o4 O "At no point of time the vertical mine face shall be more than 1.0 m high.
W ﬁurther the width of the bench shall be minimum 1.5 m in width in

\‘&K P&D\% “59’ %%33 § @szontai plane in accordance with the MMR-1961 (And amended
n e
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Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone
- 09 on River Sone; District, Aurangabad, State - Bihar of Area 94.88
Hectare.

thereof) sub rules. This shall prevent development of mine face more
than 1.0 m high which may be cause of concern from the safety aspects.
This is important to prevent machine operators/ workers from falling
into the pit while working near the machinery.

o The mining operations shall be performed between sunrise to sun set
hours.

o The use of semi mechanized mining shall require use of electricity to
illuminate the working area and accordingly electricity shall be tapped
after grant of due approval/ permission from competent authorities
concerned

5.2 Year wise production details: - Give details as per project.

Sand mining will be carried out about 240 days in a year and confined in the day
light only. Per day productions are thus estimated based on 10 hours of operation
only. In five years of lease period, total production will be 8.5392 Million cum.

The considering density of 1.8, the total production comes to 15.37056 Million
ton.

As per bench slope configuration, total mineable reserve is calculated as
2846400 cum but as per EMSGM Guideline, the mineable reserve will be restricted to
2343441.12 cum. The calculation and five-year plan have been furnished below

Mining Maximum Geological Replenishable Mineable
Area(ha) Depth(m) Reserve(cum) reserve(cum) | Reserve(cum)
04.88 3 o 2846400.00 2343441.12

Serial Year Production in Cum

Year-1 1707840

Year-2 1707840

Year-3 1707840

Year-4 1707840

Year-5 1707840

Total 8539200

n five years of lease period, total production will be 8.5392 million cum.
Considering density of 1.8, the total production comes to 15. 37056 million
ton.
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tirserany Plan including Progressive Mine Closure Plan of Aurangabad Sone
e on River Sone; District, Aurangabad, Stale - Bihav of Area 94.88
flee faire.
It has been envisaged to deploy JCB/ Excavator of excavation of sand
while tippers of 12 tons will be deployed for transportation of sand from
river bed to nearby stacking area at distance of 5 km from the project site.
Estimated number of equipment along with their fuel consumption are
given below in tables.
- = ——T
< i Name of Capacity Fuel ) Fuel
s Machine (Cum) Max. Nos. | Consumptions | Consumption
Lo Y | /Tom | (Lit Per Hour) | in day (Litrs)
- JCB/ Shovel 1.20 3 12 360
Trucks Tippers 12 31 7.0 2170
Water :
'  Sprinklers 4 4 - 4 160
| Light vehicles ~ | 4 3 120
T Tractor | 4 4 . L 2.5 425
j __TOTAL . ... 1 . 3235
N No. of -] Total
‘ ‘C;ﬂegory | Shift Abﬁ?entggsm _ Manpower Q
Transport i I 0% u .
| ‘Manager ' 1
| Supervisor 1 10% 1
I Time Office S 10% » 11
\\ .~ Others 1 = . 64
QQA Operators 1 0% o1
¥ TOTAL ' 108
s
A
)
i
&Y
;;,;‘w
kot ia Put. Lid.
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Annexure R-3/ AC

Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone
.21 on River Sone; District, Aurangabad, State - Bihar of Area 87.92
Hectare.

5.1 Mining methodology:

o The mining for the entire stretch of proposed sand ghats of river Sone
which have been referred to in Table no.3 and subsequent para graphs in
the report shall be performed using Manual/Semi Mechanized Method
comprising use of crawler mounted JCB / excavator back hoe (bucket
capacity varying between 0.42 m3to 1.2 m3 depending upon the quantity
of sand reserves) for primary excavation/winning and loading of sand,
and JCB loader for secondary loading of sand on the river banks. Trucks
or tippers of 12 metric tonne capacity and requisite manpower shall be
put touse to support the operating machinery.

o The lessee shall erect boundary pillars at regular intervals (not

exceeding 20 m in any case) at the boundary of the lease hold area. The

said boundary pillars should be made of reinforced concrete pillars of
dimension of minimum one square feet and height of 1.5 m, 1/3rd of
which shall be erccted below the ground. The part of the pillars above
the ground shall be painted in white and black color so as to render it
distinctly visible alternately (in Zebra Style) so as to render it distinctly
visible. The distance of 7.5 m shall be further marked from the lease
boundary and this zone constituting the ‘safety zone’ shall be identified.
Pillaring will be done every year after monsoon retreats. ‘
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F
% Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone §
-21 on River Sone; District, Aurangaba d, State - Bihar of Area 87.92 §
Hectare. ) _ ) B o
o The excavated sand shall be sieved at pit head to remove the silt load
washed in. Tt shall be used in making river bank embankment to raise §

the bank height. This shall prevent flooding of adjoining areas.

o The sand only fraction shall be loaded primarily at the pit head and
unloaded at the secondary loading point/location on the river bank.

o At the secondary loading point requisite, no of JCB loaders shall be
deployed as given iu Table to follow. The secondary loading operations
shall be day and night in order to meet the demands.

o No mining activities shall be undertaken within this ‘safety zone’. This
shall be in accordance of Metalliferous Mines Regulations 1961 (MMR-

! 1961) vide Chapter-X1I st.no. 111 and section 3[(2)].

o The sand shall be mined out in successive vertical benches/slices from
top of ground surface or sand surface downwards, and shall be each of
1.0 meter thick. *3

o At no point of time the vertical mine face shall be more than 1.0 m high.
Further, the width of the bench shall be minimum 1.5 m in width in
horizontal plane in accordance with the MMR-1961 (And amended
thereof) sub rules. This shall prevent development of mine face more
than 1.0 m high which may be cause of concern from the safety aspects.
This is important to prevent machine operators/ workers from falling
into the pit while working near the machinery. |

o The mining operations shall be performed between sunrise to sun set
hours.

o The use of semi mechanized mining shall require use of electricity to
lluminate the working area and accordingly electricity shall be tapped
after grant of due approval/ permission from competent authorities
oncerned

5.2 Year wise production details: - Give details as per project.

Sand mining will be carried out about 240 days in a year and confined in the day
light only. Per day productions are thus estimated based on 10 hours of operation
y. Detail estimation based on the first year’s production which is maximum
n tabulated in table no. 5.1.

yle No. 5.1: Calendar Plan for Excavation.

13 3 W
Y %5107:' z} | Serial Year | Production in Cum__, ;

el

a -0 < " . |
i 'Q\,. ¥ /\t/ 17

l @O ot Onited brploration India Pot. Lid.

i \'{I_Cza ET Cerd o NABET/APA-MPPAJIA006 Valid up to 11th March, 2024

| — B SRR



K

Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone
.21 on River Sone; District, Aurangabad, State - Bithar of Area 87.92

_I_—_{gclarc. o B
| Year-1 e .
(Yeawr-z \'Z_"J_b_f,’_‘@,’f_’__ ol
Year-4 073565027 |
Year-5 ””’7356 502.7
(Total = 831944612.6

[n tive vears of lease period, total prodaction will be 8.31 Million cum. The
considering density of 1.8, ihe total production comes to 14.958 Million
ton.

As per bench qiom configuration, total mineable reserve is calculated as
2518602 cum but as per EMSGM Guideline, the mineable reserve will be restricted to
1582560 cum. The caleulation and five-year plan have been furnished below

| Mmmg | Maximuwn Geological | Repl ishable | Mineable "]
3 | Areatha) | Depth(m) | Reserv e(tum) . reserve(cum) | Reserve(cum) |
| [ 8792 | 3 | 2171536.08 1582560
'Serial Year | Pruductionin Cum
’xuu i
Yeal i
&Lax ‘g

jl *{* m- o

n five years of lease period, total production will be 7.91 million cum.
Considering density of 1.8, the total production conies to 14.238 million
ton.

has been envisaged to deploy JCB/ Excavator of excavation of sand
A ‘K hile tippers of 12 tons will be deployed for transportation of sand from
) “' A\ 7» 11\&1‘ bed to nearby stacking area at distance of 5 km from the project site.
1\-k¢ ';?\eg& LQQSZ stimated number of equipment along with their fuel consumption are

; = ¥ dven below in Lables.
\ /~Z‘

"ovy or® . -

Consultant: United [«\plwr ”11‘;'&'5* e, L.

QCI-NABET Certificate ] 1\}4}‘:’ /ﬁf ‘%’& %«Q\gl’}' 14006 Valid up to 11th March, 2024

#
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.; Mining Plan including Progressive Mine Closure Plan of Aurangabad Sone

| -21 on River Sone; District, Awrangabad, State - Bihar of Area 87.92
Hectare. o B

i S RO - — . e
t

Fuel
Consumption
in day
I (Litrs) |
R - 3680
VALY ... 1960

Fuel
Max. Nos. | Consumptions
{Lit Per Hour)

Capacity
{Cuam}

/ Ton

S. L. Nanie of
No. | Machinery
1| JCB/Shovel | 120
| Trucks Tippers | 12

Water §
S : 2 P 1 120
Sprinklers | ’ :

4 | Light vehicles T - 3 i 120 |
15

H
5 Tractor 4 | 1A 25 355
‘ | - TOTAL ; 2935

Category Pg?ugi %Absenteeism

“Total
Manpower 5

l irapspert | 1 10% 8
: . Manager |
Supervisor |

1 %o s ]
| Others o S 25 |
l __ Operators | 1 0% | 60 "

| TOTAL ! 99
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Annexure R-3/ AD

Final EIA/EMP Report for Proposed Sand Mining Project of Area 86.85 Ha at

Aurangabad Ghat 04 on Sone River of Distric-Aurangabad, State-Bihar

2.7 Method Mining

2.7.1 Proposed Mining Method ~Semi Mechanized Mining.

1. The mming for the entire stretch of proposed sand ghats of river Sone, using Semi-
Mechanized Method comprising use of crawler mounted JCB / Poclain back hoe (bucket
capacity varying between 0.42 m® to 1.2 m® depending upon the quantity of sand reserves)
for primary excavation/winning and loading of sand, and JCB loader for secondary loading
of sand on the river banks. Trucks or tippers of 12 metric tonne capacity and requisite
manpower shall be put to use to support the operating machinery.

2. The mining lease arca shall be demarcated and pillars of appropriatc material shall be
erected at reasonable distance to identify the same. The distance of 7.5 m shall be further

<

marked from the lease boundary and this zone constituting the ‘safety zone’ shall be

identified.

AU

The excavated sund shall be sicved at pit head 1o remove the silt luad washed in. It shall be
used in making river bank embankment to raise the bank height. This shall prevent flooding
of adjoining arcas.

4. The sand only fraction shall be loaded primarily at the pit head and unloaded at the

secondary loading point/location on the river bank.

5. At the secondary loading point requisite, no o JCI3 loaders shall be deployed as given in
Table to tollow. The secondary loading operations shall be day and night in order to meet
the demands.

6. No mining activitics shall be undertaken within this ‘safety zone’. This shall be in
accordance of Metalliferous Mines Regulations 1961 (MMR-1961) vide Chapter-XI sr.no.
111 and section 3{(2)].

7. The sand shall be mined out in successive vertical benches/slices from top of ground surface
or sand surface downwards, and shall be 1.0 meter thick.

8. At no point of time the vertical mine face shall be more than 1.0 m high. Further, the width

of the bench shall be minimum 1.5 m in width in horizontal plane in accordance with the

961 sub rules. This shall prevent development of mine face more than 1.0 m high
be cause of concern from the sufety aspects. This is important to prevent

pprators/ workers [rom tdllm" into the pit while working ncar the machinery.
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Final EIA/EMP Report for Propoesed Sand Mining Project of Area 86.85 Ha at
Aurangabad Ghat 04 on Sone Ri ' District angabad, State-Bi
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9. The mining operations shall be perfurmed between sunrise to sun sct hours.
10. The use of semi mechanized mining shall require use of clectricity to illuminate the
working area and accordingly electricity shall be tapped after grant of due approval/

permission from competent authorities concerned.

2.7.2  Conceptual Plan of Mining

The lease period for Five years from the date of execution. Considering individual sand deposits
and restricting the mining to top 3 m from the present ground surface, the sand deposit shall be
worked upon up to a depth of 3 m. The mining shall cease at a depth of 3 m. A pole (wooden or
metal) shall be fixed in the sand deposit at a suitable location, with datum levels - Om to 3m
painted on it to work as a guide in depth restriction. The viver channel is free of water and the
ground water table lies about 6-8 m below the dry channel of the river exposed. In general, this
condition prevails in almost all of the sand deposits on this river stretch.

The mineralized zone or the sand zone in particular of the river does not follow any specific
trend. It occurs as lensoid body. The relative occurrence of ground surface with the sand zone
thickness varies from place to place and depends upon factors such as stream/river flow
characteristics, geometry of the river banks, sediment load, rate of water flow, rainfall and
surface run off characteristics etc. However, due to UNFC guidelines on rescrve estimation, sand
reserves have been considered too few melers below the minable depth of 3 m.

In view of this, it is not possible to prepare a conceptual plan due to lack of specific spatial trend
of the sand zone.

The longitudinal section of the river channel is explained in the Figure 2-6 given below. The
longitudinal section exhibits the generic upstream to downstream flow of river along with the
sand deposits contained with it. AS seen in the illustration, the top surface of the sand deposit is
undulating and gently dipping and the contowrs of sand deposit vary with the factors an

enumerated in above paragraph.

\

£ KPA’TQL

h Distt.-F -
|*{ Reg No-1883s | *

' Exp.dt-29.05.2027 /p- /
LRI
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Final EIA/EMP Report for Proposed Sand Mining Project of Area 86.85 Ha at
Aurangabad G Ci-/

rungabad, State-Bihar
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Figure 2-5: Conceptual Longitudinal Section of River Channel

2.7.3 Machinery Requirement

This is a new mining contract. Following equipment’s are proposed to be deployed for the
desired production.

Table 2-4: List of Machinery

S. | Capacity | | Fuel Fuel
Name of ‘ . .
Ls Machiner (Cum) Max. Nos. Consumptions Consumption
No. y / Ton (Lit Per Hour) in day (Liters)
1 JCB/Shovel | 120 3 - T - 360
2 Trucks Tippers 12 I 28 7.0 - 1960
3 Water Sprinklers 4 3 4 120
4 Light vehicles - 4 I 120
5 | Tractor s T s e 375
U (W) - . [ S RS S o
‘ ‘ TOTAL 2935

2.8 Transportation of Minerals
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Figure 2-5: Geological Plan of Aurangabad 09 Balu Ghat

2.7 Method Mining

2.7.1 Proposed Mining Method —Semi Mechuanized Mining.
1. The mining for the entire stretch of proposed sand ghats of river Sone, using Semi-

Mechanized Method comprising use of crawler mounted JCB / Poclain back hoe (bucket
capacity varying between 0.42 m’® to 1.2 m” depending upon the quantity of sand rescerves)
for primary excavation/winning and loading of sand, and JCB loader for secondary loading

Le river banks. Trucks or tippers of 12 metric tonne capacity and requisite
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2. The mining lease area shall be demarcated and pillars of appropriatc material shall be
erected at reasonable distance to identify the same. The distance of 7.5 m shall be further
marked from the lease boundary and this zone constituting the ‘safety zone’ shall be

identified.

W3

The excavated sand shall be sieved at pit head to remove the silt load washed in. It shall be
used in making river bank embankment to raise the bank height. This shall prevent flooding
of adjoining areas.

4. The sand only fraction shall be loaded primarily at the pit head and unloaded at the
sccondary loading point/location on the river bank.

5. At the sccondary loading point requisite, no of JCB loaders shall be deploycd as given in
Table to follow. The secondary loading operations shall be day and night in order to meet
the demands.

6. No mining activitics shall bc undertaken within this “safety zonc’. This shall be in
accordance of Metalliferous Mines Regulations 1961 (MMR-1961) vide Chapter-XI sr.no.
111 and section 3[(2)].

7 The sand shall be mined out in successive vertical benches/slices from top of ground surface
or sand surface downwards, and shall be 1.0 meter thick.

8. At no point of time the vertical mine face shall be more than 1.0 m high. Further, the width
of the bench shall be minimum 1.5 m in width in horizontal plane in accordance with the
MMR-1961 sub rules. This shall prevent development of mine face more than 1.0 m high
which may be cause of concern from the safety aspects. This is important (o prevent
machine operators/ workers from falling into the pit while working near the machinery.

9. The mining operations shall be performed between sunrise to sun set hours.

10. The use of semi mechanized mining shall require use of electricity to illuminate the

working area and accordingly electricity shall be tapped after grant of due approval/

permission from competent authorities concerned.

2.7.2  Conceptual Plan of Mining
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Aurangabad Ghat 09 on

« 50l S A

worked upon up to a depth of 3 m. The mining shall ccase at a depth of 3 m. A pole (wooden or
metal) shall be fixed in the sand deposit at a suitable location, with datum levels - Om to 3m
painted on it to work as a guide in depth restriction. The river channel is free of water and the
ground water table lies about 6-8 m below the dry channel of the river exposed. In general, this
condition prevails in almost all of the sand deposits on this river stretch.

The mineralized zone or the sand zone in pariicular of the river does not follow any specific
trend. It oceurs as lensoid body. The relative occurrence of ground surface with the sand zone
thickness varies from place to place and depends upon factors such as stream/river flow
characteristics, geometry of the river banks, scdiment load, rate of water flow, rainfall and
surface run off characteristics ete. However, duc to UNFC guidelines on reserve cstimation, sand
reserves have been considered too few meters below the minable depth of 3 m.

In view of this, it is not possible to prepare a conceptual plan due to lack of specific spatial trend
of the sand zone.

The longitudinal section of the river channel is explained in the Figure 2-6 given below. The
longitudinal section exhibits the generic upstream 10 downstream flow of river along with the
sand deposits contained with it. AS seen in the illustration, the top surface of the sand deposit is
undulating and gently dipping and the contours of sand deposit vary with the factors an

enumerated in above paragraph.
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2.7.3 Machinery Requirement
This is a new mining contract. Following equipment’s are proposed to be deployed for the

desired production.

Table 2-4: List ot Machinery

s. | Capacity | N ] o 3
I X e (VS B Ll e
No. : / Ton - in day (Litrs)
e ICB/ Shovel | 120 | 3 12 360
2 Trucks Tippers 12 ‘ 31 ‘ 7.0 2070
3| Water Sprinklers 4 ‘L 4 - 4 o 160
4 Lightvehicles | - 4 3 120
s | Tractor | 4 7 ‘ a5 *lg 45
— - S ,,i., SR = 'i‘(i"“\l‘ F s S '§i35

2.8 Transportation of Mincrals

Mineral Sand will be transported by trucks. Loaded trucks will travel on Kaccha road made for
plying of trucks. The temporary road will provide access to the river bed and the movement of
loaded trucks. The village has its outlet mecting the tar road on the nearby villages and from
where the mineral is sent to various destinations. Similarly, mineral will be transported on the

other side through approach roads which finally merge with tar roads for final destinations.

2.9 Stacking of Mineral Rejects and Disposal of Waste

The present sand mining locations do not have significant top soil/clay layer to be preserved
elsewhere during the mining operations.

The sand deposits inherit gravels, pebbles with them being a part and parcel of river system.
During the field visit and information gathered during discussions with concerned people, 5% of
the geological reserves occurring in the sand ghats are provided for these inclusions and

sees O hwicse have been considered during the minable sand reserves.

Page 51
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Final EIA/EMP Report for Proposed Sand Mining Project of Area 87.92 Ha at
Aum

nvabad Gh.lt 21 on hom Rlve: of Dlstl 1ct Aumnvabad, State-Bihar

2.7 Method Mining

2.7.1 Proposed Mining Method —Semi Mechanized Mining.
L

The mining for the entire stretch of proposed sand ghats of river Sone, using Semi-

Mechanized Method comprising use of crawler mounted JCB / Poclain back hoe (bucket

capacity varying between 0.42 m? to 1.2 m* depending upon the quantity of sand reserves)

for primary excavation/winning and loading of sand, and JCB loader for secondary loading

of sand on the river banks. Trucks or tippers of 12 metric tonne capacity and requisite

manpower shall be put to use to support the operating machinery.

The mining leasc arca shall be demarcated and pillars ol appropriate material shall be

erected at reasonable distance to identify the same. The distance of 7.5 m shall be further

marked from the lease boundary and this zone constituting the ‘safety zone’ shall be

identified.

The excavated sand shall be sieved at pit head (o remove the silt load washed in. It shall be

used in making river bank embankment to raise the bank height. This shall prevent flooding

of adjoining areas.

The sand only fraction shall be loaded primarily at the pit head and unloaded at the
condary loading point/location on the river bank.

At the sccondary loading point requisite. no of JCI3 loaders shall be deployed as given in

Table to follow. The secondary loading operations shall be day and night in order to meet

the demands.

No mining activities shall be undertaken within this ‘safety zonc’. This shall be in

accordance of Metalliferous Mines Regulations 1961 (MMR-1961) vide Chapter-XI si.no.

11 and section 3[(2)].

The sand shall be mined out in successive vertical benches/slices from top of ground surface

or sand surface downwards, and shall be 1.0 meter thick.

At no point of time the vertical mine face shall be more than 1.0 m high. Further, the width

of the bench shall be minimum 1.5 m in width in horizontal piane in accordance with the

MMR-1961 sub rules. This shall prevent development of mine face more than 1.0 m high

be cause of concern {rom the sdfety aspects. This is important to prevent
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Final EIA/EMP Report for Proposed Saud Mining Project of Area 87.92 Ha at
Aurangabad Ghat 21 on Sone River of District- Aurangabad, State-Bihar

9. The mining operations shall be performed between sunrise to sun sct hours.
10. The use of seini mechanized mining shall require use of clectricity to illuminate the

working area and accordingly electricity shall be tapped after grant of due approval/

permission from competent authorities concernied.
2.7.2  Conceptual Plan of Mining

The lease period for Five years from the date of execution. Considering individual sand deposits
and restricting the mining to top 3 m from the present ground surface, the sand deposit shall be
worked upon up to a depth of 3 m. The mining shali ccase at a depth of 3 m. A pole (wooden or
metal) shall be fixed in the sand deposit at a suitable location, with datum levels - Om to 3m
painted on it to work as a guide in depth restriction. The river channel is free of water and the
ground water table lies about 6-8 m below the dry channel of the river exposed. In general, this
condition prevails in almost all of the sand deposits on this river streteh.

The mineralized zone or the sand zone in particular of the river does not follow any specific
trend. It occurs as lensoid body. The relative occurrence of ground surface with the sand zone
thickness varies from place to place and depends upon factors such as stream/river flow
characteristics, geometry of the river banks, sediment load, rate of water flow, rainfall and
surface run off characteristics ete. However, due to UNFC guidelines on reserve estimation, sand
reserves have been considered too few meters below the minable depth of 3 m.

In view of this, it is not possible to prepare a conceptual plan due to lack of specific spatial trend
of the sand zone.

The longitudinal section of the river channel is explained in the Figure 2-6 given below. The
longitudinal section exhibits the generic upstream to downstream flow of river along with the
sand deposits contained with it. AS secn in the itlustration, the top surface of the sand deposit is

undulating and gently dipping and the contours of sand deposit vary with the factors an

enumcrated in above paragraph.

Page 66
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desired production.

Figure 2-5

Conceptual Longitudinal Section of River Channel

2.7.3 Machinery Requirement

Table 2-4: List of Machinery

This is a new mining contract. Following equipment’s are proposed to be deployed for the

S. . Capacity o O Fuel Fuel
Name of . .
L. Machinery (Cum) Max, Nos. Consumptions Consumption
No. ' / Ton (Lit Per Hour) in day (Liters)
|
: TR Shove i e S50
2 Trucks Tippers T e 28 7.0 1960
3 Water Sprinklers 4 I 3 4 120
4 Light vehicles - 4 3 120
5 ~ Tractor g s ey 375
] - I O TOTAL | 2035

2.8 Transportation of Mincrals

Mineral Sand will be transported by trucks. Loaded trucks will travel on Kaccha road made for

plying of trucks. The temporary road will provide access to the river bed and the movement of
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